IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF
NOVEMBER-2021

PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE DB SB TOTAL | L.B. DB SB TOT AL BALANCE
MAIN CASES
CIVIL SIDE
CIVIL FIRST APPEAL 9962 0 18 18 0 0 8 8 9972
CIVIL SECOND APPEAL 3019 0 15 15 0 0 2 2 3032
EX. FIRST APPEAL 48 0 0 0 0 0 0 0 48
EX. SECOND APPEAL 9 0 0 0 0 0 0 0 9
CIVIL MISC. APPEAL 28867 7 97 104 0 21 40 61 28910
CIVIL REVISION 607 0 11 11 0 0 7 7 611
CIVIL REVIEW 538 5 16 21 0 7 7 14 545
CUSTA (CUSTOM APPEAL) 13 0 0 0 0 0 0 0 13
INCOME TAX REF. 3 0 0 0 0 0 0 0 3
OTHER TAX REF. 2 0 0 0 0 0 0 0 2
TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0
I. T. APPEAL 405 1 0 1 0 4 0 4 402
W.T. A 8 0 0 0 0 0 0 0 8
SALES TAX REVISIONS 819 0 0 0 0 0 2 2 817
TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1
COMPANY PETITION 20 0 0 0 0 0 0 0 20
COMPANY APPEAL 1 0 0 0 0 0 0 0 1
COMPANY APPLS. 22 0 2 2 0 0 4 4 20
COMPANY SUITS 0 0 0 0 0 0 0 0 0
COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10
ELECTION PETITION 2 0 0 0 0 0 0 0 2
SPECIAL APPEAL ( CIVIL) 9 0 0 0 0 0 0 0 9
SPECIAL APPEAL ( WRIT) 2020 76 0 76 0 111 0 111 1985
CIVIL CONTEMPT 4053 5 59 64 0 4 20 24 4093
CIVIL WRIT 64381 64 1239 | 1303 0 471 1193 1664 64020
00s 1 0 0 0 0 0 0 1
CENTRAL EXCISE APPEAL 177 0 0 0 0 1 0 1 176
CROSS OBJECTION 1015 0 1 1 0 0 0 1016
CIVIL REFERENCE 1 0 0 0 0 0 0 0 1
TOTAL “A” 116013 158 1458 | 1616 0 619 1283 1902 115727

CRIMINAL SIDE
MURDER REFERENCE 3 1 0 1 0 1 0 1 3
CRIMINAL APPEAL 21254 16 140 156 0 16 98 114 21296
CRIMINAL REVISION 9246 0 79 79 0 0 90 90 9235
US 482 CR PC. 10010 0o | 592 |502]| o | 1 | 553 | 554 | 10048
U/S 38 & 9 CR. P.C. 2013 0o | 1271 |12711] o 1316 | 1316 | 1968
CR. CONT. PETITION 7 0 0 0 0 1 0 1 6
CRIMINAL REFERENCE 1 0 0 0 0 0 0 1
HABES CORPUS 91 20 0 20 0 28 0 28 83
CR.LTO A 999 0 16 16 0 2 20 22 993
CRLW 376 7 9 16 0 17 10 27 365
CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 44001 44 2107 | 2151 0 66 2087 2153 43999

TOTAL A + B 160014 202 3565 | 3767 0 685 3370 4055 159726




NOVEMBER—2021

MISC. CASES

CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION

CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL

APPEAL 475 21 50 71 0 30 49 79 467
REViSion o A 2112 0 61 | 61 | 0 0 19 19 2154
MISC. PETITION 9557 0 570 | 570 | 0 0 | 381 | 381 9746
A S 69 0o | 2 | 2] 5 66
CRIVINAL CONT. PETITION 0 0 0 0 0 0 0 0
LEAVE TOAPPEAL 0 0 o o[ o | o | o 0 0
CHININAL NG, ATPLICATION 223 0 42 42 0 0 37 37 228
TOTAL -C 12436 21 725 746 0 30 491 521 12661
CRIMINAL TRANSFER PET. 53 0 1 1 0 0 4 4 50
STAY IN HABES CORPUS 0 0 0 0 0 0 0 0 0
TOTAL -D 53 0 1 1 0 0 4 4 50
TOTAL C+D 12489 21 726 | 747 0 30 495 525 12711
TOTAL A+B+C+D 172503 223 | 4291 4514 | O 715 | 3865 | 4580 172437
CIVIL INTERLOCUTORY CASES
STAY IN INCOME TAX APPEAL 17 0 0 0 0 0 0 0 17
STAY IN CENTRAL EXCISE APPEAL 9 0 0 0 0 1 0 1 8
STAY IN SALES TAX REV. 10 0 0 0 0 0 0 0 10
STAY IN CIVIL FIRST APPEAL 1682 0 18 18 0 0 13 13 1687
STAY IN CIVIL SECOND APPEAL 528 0 15 15 0 0 2 2 541
STAY IN CIVIL MISC. APPEAL 3957 9 26 35 0 9 20 29 3963
STAY IN CIVIL REVISION 195 0 11 11 0 0 4 4 202
STAY IN CIVIL REVIEW 4 0 0 0 0 0 0 0 4
STAY IN SPL. APPEAL (CIVIL) 0 0 0 0 0 0 0 0 0
STAY IN TRANS FER APPL. 184 0 9 9 0 0 4 4 189
STAY IN CMAP.. 12 0 0 0 0 0 0 0 12
STAY IN SPL. APPEAL (WRIT) 1338 73 0 73 0 43 0 43 1368
STAY IN WRIT PET. 36522 38 1188 [ 1226 | O 444 | 1131 | 1575 36173
TOTAL -E 44458 120 | 1267 | 1387 | 0 497 | 1174 | 1671 44174
CIVIL MISC. APLN. 1575 5 40 45 0 17 75 92 1528
CIVIL MISC. CASE 3221 19 11 30 0 35 10 45 3206
EXE. MISC. APLN. 0 0 0 0 0 0 0 0 0
CIVIL LEAVE TO APPEAL 44 0 2 2 0 0 0 0 46
CIVIL TRANSFER APPLICATION 193 0 9 9 0 0 4 4 198
TOTAL -F 5033 24 62 86 0 52 89 141 4978
TOTAL _E+F 49491 144 | 1329 | 1473 | 0 549 | 1263 | 1812 49152
TOTAL- MISC. (C+D+E+F) 61980 165 | 2055 [2220| O 579 | 1758 | 2337 61863
TOTAL A+B+C+D+E+F 221994 367 | 5620 (5987 | O 1264 | 5128 | 6392 221589
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